
E.NTRAL. ADMTNTSTRATIVF TRIRUNAL,. 	PRT.NCIPA.. RENCH 

DA 1677/200: 
MA 1.55/2004 

New De1hi, this the 22nd day of Jan'.ary. 2004 

Hon 'h.l.e Sh,, Sare.hwar ..fha,, Member (A) 

Ri. lash Rose 
E(-3R, Tnder Pun 
PC) T.R1 	Nevi Del. hi 	110 0.1.2.. 

App 1. icant 
(Rv Advocate S'h. Rhasfa r Rhardaj 
for Sh,, Arun Rhardi,ai) 

V F P 5 U S 

.1... ...t. .. (overnor 
Raj Nia. Marg 
Delhi,, 

2. (Thief Secretary 
C)NCT,, Players Eiui.lding 
TTC), Ne, rje.lhi,, 

3, Secretar 
Directorate of Training 
and Technic ..1 Education 
Maya Mimi. Pam Marg 
Pitampura. Delhi,, 

4. Principal. 
College of Art 
i'i.i.ak Marg,, Ne r)elhi., 

Respondents 

Cl P 1) F P 0RAI...) 

MA 155/2004 has been tiled by the applicant seeki.nq 

permission to withdraw OA 1677/2003 fovsorne persona..1. reasons. 

Permission granted.. 

2.. Accordingly, MA .155/2004 is al.'I.aied and ()A 

1677/2003 is dismissed as withdrawh 

\ 1~ 	'll "I"..'', .... ... .... . . .: 	 ~~ 
(SAPWFSHWAP .)HA) 

MFMRFR (A) 

lw 

/vi ka's/ 
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